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(¢} The Boa;d of Directors of the
Corporation consists of 14 members
represented by the Central Govern-
ment, State Governments and Indus-
try.

Supply of Indigenous Wheat

*252. Shri A. N, Vidyalankar: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that only
imported wheat is being sold on the
Government d or Il d
shops, fair price shops in Delhi and
Punjab;

(b) if so, why indigenous wheat is
not being issued in these shops; and

(c} the precaution taken to prevent
the sale of mixed and adulterated
grain and flour at these shops?

The Minister of Food and Agricul-
ture (5hri C. Subramaniam): (a) and
(b). In Punjnb both indigenous as
well as imported wheat is issued
through fair price shops. In Delhi,
only imported wheat atta is  issued
through fair price shops.

Punjabh is surplus in wheat and has
procured indigenous wheat for issue
through fair price shops as well as
for supply to deficit States. Some
imported wheat is also issued in
Punjub through fair price shops to
cater to the needs of the low income
groups of nopulation. Delhi is deficit
and gets its; wheat supply from Punjab
through trade channel for higher
mcome groups of population. The
imported wheat atta distributed
through fair price shops in Delh! is
mainly meant for the lower income
groups of popilation. This pattern of
distribution is likely to undergo a
change when statutory rationing s
introduced in Delhi.

(c) Fair price shops selling import-
ed wheat are debarred from selling
indigenous wheat side by side. The
quality of foodgrains is controlled
through the Prevention of Food
Adulteration Act. Frequent inspec-
tion of these shops s undertaken both
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by t‘ State Government as well as
by the Central Government.

Expansion Programme of LA.C.

*253. Shri Harish Chandra Mathur:
Will the Minister of Civil Aviation be
pleased to state:

(a) what is the expansion pro-
gramme of the Indien Airlines Cor-
poration and in what stages it is to be
carried out during the years 1965-866
and 1966-67; and

(b} whether the Indian Airlines
Corporation proposes to open some
offices abroad and, if so, what is the
justification for the same?

The Minister of Transport (Shri
Raj Bahadur): (a) The Corporativn
hag planned to acquire two Cuaravelles
and obtlain on charter two Fokker
Friendship aircraft during the ycar
1865-86. The Corporation will acquire
one Fokker Friendship during 1966.67
and the question of purchasing two
more Friendships to replace the two
on charter is wunder consideration.
They have also plans to purchase in
1966-87 six F-27/Avrp tvpe aircraft
and six aircraflt for feeder routes,
They are also considering charlering
one Boeing from Air-India or pur-
chasing on¢ maore Caravelle aircraf.

(b} The proposal of the Corporation
to open Sales Offices mbroad has been
deferred.

Unemployment Imsurance Scheme
*254. Shri S. M. Banerjee:
Shri P. C. Borooah:
Dr. L. M. Siaghvi:
Shri D. C. Bharma:
Shri Kajrolkar:
Shri A. N. Vidyalankar:
Bhri Linga Reddy:
Shrimati Renuka Barkataki:
Shri Mohammed Koya:
Shri Omkar Lal Berwa:
Shri Hokam Chand
Kachhavaiya:
Shri Bade:
Shri Yodhvir Singh:
Shri Jagdev Singh Siidhanti:

Will the Minister of Boclal Beeurity
be pleased to state:
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(a) whether a final decision has
been taken to introduce Unemploy-
ment Insurance Scheme;

(b) if not, the reason for the delay;
and

(¢) whether some of the employers
do not agree to this scheme?

The Deputy Minister in the Minis-
try of Law (Bhri Jaganatha Rao): (a)

Not yet, the Scheme is still wunder
consideration.
(b} and (c¢). The Scheme was

placed before the 23rd Session of the
Indian Labour Confercnce held at
New Delhj on 30th and 31st October,
1965. The Workers' representatives
generally welcomed the idea in prin-
ciple. The Employers’ representa-
tives desired to have more time to
study the Scheme, As necessary
details had to be considered, it was
decided to place the scheme before
the Standing Labour Commiitee.
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Import of Fertilizers

*256. Shri P. R. Chakravert:
Shri P. C. Borooah:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether his Ministry has asked
for iderable foreign exchange allo.
cation for the import of fertilisers as
well as raw materials needed for the
manufacture of fertilisers;

(b) whether Government propose to
introduce new high yielding varieties
of foodgrains and cash cTops, respon-
sive only to a higher dose of fertlli-
sers, if so, which are the new varie-
ties: and

(c) the estimated requirements for
the ful impl of the
special programmes in terms of the
new strategy?

The Minister of Food and Agricul-
tare (S8hri C. Sobramaniam): (a} to
(). A statement is laid on the Table
of the House. [Placed in Library.
See No. LT-5152/65]).





